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Date of Orger: g,7. 3
Between: L ' J_ . /79

AT HYDERABAD -

o
1. Divisional Fallway Menager, (Dg)
Soutn Central Railway, Secunderabad,
2. Permonont May Tane~ctor (Zon) |
S.C.Rly, Secunderabad,

3. Chiedg Signal Inspector,

Signal & Telecommunication Department, . . -
S.C.Rly, Secunderabad, '

. Applicants,
and '
1. Yodogir|
2. Presiding officér, Labouf Court,
Narayanagudsa, 4.p, Hyderabad.
.« Respor;dents.

Fer the applicantsL Mr.N.I:.Devraj, SC for Rlys,

For the Re spondentss

)

CORAM:

. \\
THE HOHN'BLE IVB?..JUS'I‘I"E‘JE V.NEZSLADRI RAO : VICE CHATIRMAN

THE HONTBLE MR.P.T.TIRUVENGADAY, MEMBEF ( ADMN)

The Tribunal made the following Order:~
Admit, The éperation of t;he order dated 11-3-92
-‘ 206 /8{;3»&_3.3 suspended ﬁntil further orders.

Issue notice to the Respondénts.

Post the case on 6.,5.93.

0

The Divisional kailway lianager (B.G) S5.C.Rly, Secunderabad.
The Permanent ray Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad. . .

The Presiding Officer, Labour Court, Naray;anaguda, Hyderabad.
One copy to ilr.N.R.Devraj, SC for Rlys. CAT.Hyd.

One copy to Mr. -

Dne spare COpY. ’
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IN THE CEINPRAL ADYINISTRATIVE TRIBUNAL
HYDERZBAD BENCH AT HYDERABAD

r

HON'BLE MR,FUSTICE V.NEELADRI RAO
VICE CHEIRMAN

H
5

THE HON'BLE MkJA.3.GORTY : MEMBER(AD) -

. T .CHAMDRASEKMAR REDLY
MEMEER(J)

ZRD /}(’ .

THE HON'BLE MR.P.T.TIRUVENGADEM sM(a)

THE HON'BLE

Dated. s b —7 -1993

ORDER,/JUDGMBNT:.

-

M.PA. /R.-?‘\.“-" C.-EA. NO.
_ in
e, S5 (a7
T.A.No. (w.p. | )

Admitted and Intérim directions
issued '

Allgwed

Disgosed of with directions
Dismissed
Disigissed as withdrawn

Disnissed for default,
lted,( Ordered
No order as to costs.
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